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Election to Parliament and Legislative 
Assemblies

2543. SHRI DHARAM VIR VASISHT; 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
to state the number of sets contested 
by each all India recognised political 
party in (i) the Parliamentary poll 
held in March, 1977 (ii) State Assem­
blies polls held in June, 1977 and (iii) 
the polls in the Centrally administered 
areas held in June. 1977, together with 
the percentage of valid votes polled 
by each all India recognised party and 
regional parties recognised in States?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSHAN); The information 
is being collected from the Election 
Commission and will be laid on the 
Table of the House.

Abolition of Standing Voluntary help 
Committee and Committee for Social 

Reforms

2544. PROF. P. G. MAVALANKAR: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Government have re­
cently dissolved the Standing VoJun- 
tary Help Committee and the Commit­
tee for Social Reforms on the Rail­
ways;

(b) if so, the reasons therefor;

(c) whether any useful and con­
crete work was done by the said two 
Committees during their existence and 
if so, main indications thereof; and

(d) the total duration of the said 
Committees, their personnel, the ex­
penses incurred by both the Comndt- 
tees during their existence and the 
special privileges, if .any enjoyed by 
the members of these two so-called 
white elephants in the Railways?"

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE): (a) 
Yes.

(b) The Government while review- 
ing the tenure of the Committees de­
cided to dissolve them.

(c) The work done by these Commit­
tees was mostly a mere duplication of 
the work done by different departments 
of the railways.

(d) A statement is laid on the Table 
of the House. [Placed in Library. See 
No. LT-620/ 77].
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